
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

 
OA No. 119/2024 

 
IN THE MATTER OF: 
 
Satish Kumar                                         … Applicants 
 

Versus 
 
MOEF & CC & Ors.                                   … Respondents 
 

 

REPLY OF SMT. UPMA, DISTRICT DEVELOPMENT & 

PANCHAYAT OFFICER JHAJJAR RESPONDENT NO. 4 AND ON 

BEHALF OF RESPONDENT NO. 3 IN COMPLIANCE OF HON'BLE 

NGT ORDER DATED 07.02.2024. 

 
Most Respectfully Showeth:  
 
1. That the present Original Application is pending for adjudication on 

dated 12.04.2024.   

2. The above mentioned Original Application has been filed by the  

applicant named Sh. Satish Kumar S/o Sh. Chander Singh 

resident of village Jhanswa Tehsil Matanhail & District Jhajjar 

complaining that more than 100 trees have been illegally cut from 

gouchar land situated within the revenue State of village Jhanswa. 

Complaints were made to the Deputy Commissioner, Jhajjar, 

DDPO, Jhajjar and on CM window but no action has been taken 

on the same. 
3. That District Magistrate, Jhajjar directed District Forest Officer, 

Jhajjar to carry out a detailed inspection alongwith Block 

Development & Panchayat Officer, Matanhail for the assessment 

of number of trees which were cut as alleged by the complainant. 

After joint inspection of site, it was found that approximately 188 

number of trees were cut. The abstract of the trees fallen at site in 

question prepared by Range Forest Officer, Matanhail (enclosed 

herewith as Annexure-R1). Photographs with Longitude & 
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Latitude of the site in question is also enclosed herewith as 

Annexure R-2. 

4. That vide letter dated 09.04.2024 the District Forest Officer, 

Jhajjar has estimated the price of trees Rs. 2,35,429/-. Copy of 

letter dated 09.04.2024 is enclosed herewith as Annexure-R3. 

5. That after considering the cost assessment of the trees as 

mentioned above Block Development & Panchayat Officer, 

Matanhail, District Jhajjar vide letter dated 10.04.2024 directed the 

Sarpanch, Gram Panchayat Jhanswa, Tehsil Matanhail, District 

Jhajjar to deposit Rs. 2,35,429/- in Gram Panchayat Fund within 

seven days. It has been further directed that 564 plants (i.e. three 

times the number of trees cut) be planted in the Gram Panchayat 

area and report be submitted with Geo tagged photographs & 

videography in the office of BDPO Matanhail, District Jhajjar, Copy 

of letter dated 10.04.2024 is enclosed herewith as Annexure-R4. 

6. That It is pertinent to mention here that Block Development & 

Panchayat Officer, Matanhail has conducted a thorough enquiry 

along with the complainant and as per findings of the report the 

Sarpanch, Gram Panchayat Jhanswa is found to be prima facie 

guilty of not discharging his duties in his official capacity as per the 

policy framework laid down by Haryana Panchayati Raj Act, 1994. 

So in view of this disciplinary action will be initiated against the 

Sarpanch, Gram Panchayat Jhanswa under section 51 of Haryana 

Panchayati Raj Act, 1994. Copy of this report is enclosed herewith 

as Annexure-R5. 

7. That It is further submitted that there is no lapse on the part of 

answering respondent as the matter came in the notice of 

authorities the responsible officers initiated Action. Therefore 

present reply of answering respondent may taken into 

consideration. 

 
        Smt. Upma, 

Dated:10.04.2024 District Development & Panchayat Officer, 
Place: Jhajjar   Jhajjar,Respondent No.  04  and on behalf of  

Respondent No. 03. 
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VERIFICATION 

 Verified that the contents of para nos. 1 to 7 of my above reply 

are true and correct to my knowledge and on the basis of information 

derived from the Official record which I believe to be true and no 

material fact has been concealed therein. 

 

 

       Smt. Upma, 
Dated:20.03.2024  District Development & Panchayat Officer, 
Place: Jhajjar   Jhajjar Respondent No. 04  and on behalf of  

Respondent No. 03. 
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